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"RESUME' OF. WOK DONE, BY LOK SABRA DU. ~  THE FOlJRTH 
~ OP 'FIFTH LOIC SABRA MARCil-JUNE. 1972 

I. DURATION OF SESSION 

:Date of commencement " 

_Date of adjournment sit/edi, 

Date of prol'Ogatton 

N Imber of days of sittings 

~  of hl'Jurs of sittings 

13th March, 1972 i ~  >" .. ~ 

1st June, 1972 

3rd June, 1972 

C /ht. 7t-.t.. t" ~ 

lA-uP ~ l 

clt (! ~ '<0;) 
57 ~ ,." , .. /j. . 

.~ ~ .  
360 hours and 5 minutes i 

2. ADJ,OURNMENT MOTION 

SuNect 

o(Jovemlllent's failure t-o insritute 
an enquirY into the. alleged 
bicach of law by a Calcutta 
business house which donated 
Rupees five lakhs to the Ruling 
Con.ress election campaign. 

Name of Members 

Shri Alai Bihari 
Vajpayec 

Date on 
which 
brDugbt 
bofore the. 
~  

~  

Remarks 

Consent withheld 
by the 
Speaker. 
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4. CALLING ATTENTION STATEMENTS 

-.. ----------------------------.. -.-..... ~ 
SI. 
No. 

1 

Brief Subje;:t Na:De of the Member 
who callr,d 
anention 

3 

Name of the 
. Minister 

Date of Statement 

4 S 
~ . ~ ~ ~ ~~ __ -__________________ __ 

I. HiilCking of an Intema-' Shrt Madhu Dr. Karan Singh 
uona! .plane after its Danstavste 
departure from Delhi 14-3-1972 
Airport on 2a-2-1972. . 

~~ (Death of lao persons in· Shri Shuhi Bhushan Shri K. C. Pant 
Delhi due to liquor 
poisoning. 15-3-1972 

3. Disparities in sugar-cane 
prices not in proportion 
with price of sugar IOld 
in the market or with the 
recovery of sugar assessed 
in the factories. 

4. A'1ti-Injia rally in Saigon 
protening a,ainst India's 
Ciuironn9hlp of the 
I nt:rn1tio:1l1 C ):1trol 
C'l:D -uiuion. l' 

S. ~  of sale of c<>tto::l in 
G:ljarat and other States 
d:.Je to impo9ition of sto:k 
cre:iit an:! contract 
cO:ltrols. 

Shri S. Radha-
kri.hnan 

Shri R. K. Sinha 

Shri Prasannabhai 
Mehta 

6. Discontent among hand- Shri Narasingh 
loom and powerloom Narain PancIey 
weavers in U.P. on 
account of hiah yarn 
price, non-availibility of 
financial assistance from 
nationalised banks and 
non-disposal of accu-
mulated stock. 

7. The resumption of nun- Shri R. K. Sinha 
running from Kerala to 
Burope. 

8. Closure of cotton spinning Shri C. M. Stephen 
yards of Kerala. 

,...., .' .. .:, ............ 20 

Shri Fakhruddin 
Ali Ahmed 

16-3-1972 

Shri Surendra Pal 
Singh 

Shri A .. C. George 

Shri A. C. George 

28-3-1972 

Sardar Swaran 
Singh 

Shri A. C. George 

30-3-1972 

HM 

o IS 

o 19'-

o 44. 

a I$, 

a 30. 

a 3>. 

o 2Q; 



I 2 

9. Disruption of tho banking 
system of Andbra Pradesh 
following the agitatiW 
in Andhra Bank Ltd., 
State Bank of India and 
the Reserve Bank of 
India. 

21 

3 

Shri Ramavatar 
Shastri 

4 

Shri K. R. Ganes h 

3-4-1972 

[0./ Deaths in the Capital once 
c  / ~ . due to liquor 

Shri Mukhtiar Singh Shri K. C. Pant 
Malik 

V pOlsonmg. 

II. Unearthing of a forse<! 
postal stamp racket. 

8hri D. K. Panda 

12. Ha rassment of Indian Shri C. K. 
students in the U.S.A. Chandrappan 

5-4-1972 

Shri H. N. Bahuguna 

6-4-1972 

Shri Surendra Pal 
Sinah 

7-4-1972 

13. Launching of massive Shri S. M. Banerjee Sardar Swaran Singh 
air and naval operations 
and threat of use of 10-4-1972 
nuclear weapons by 
U.S.A. against North 
Vietnam. 

14. Arrival of a large number Shri Atal Bihari 
of Bihari Muslims from Vajpayee 
Bangladesh into Bihar. 

IS. Reduction in the procure- 8hri K. M. 
ment price of wheat and 'Madhukar' 
resentment among 
peasants in Punjab and 
other States. 

16. Closure of 123 factories Shri Rajaram 
in Udyam Nagar, Kolha- Dadasaheb 
pur, Maharashtra. Nimbalkar 

17. Drought and famine condi- Shri Phool Chand 
tions in Orissa, Rajas- Verma 
than, Bihar, West Bengal 
and other itates. 

18. Revival of 'go-slow' agi- 8hri Ramshahai 
tation by engineers of Pandey 
the Indian Airlines for 
higher pay and allow-
ances. 

19. Clos\lre of textile mills in 8hri Bheoosahaib 
Ahmedabad. Dhamankar 

20. Infiltration of armed Pa- Shri R. V.lJade 
kistani Razaltars into 
Bihar, Bengal and Assam. 

Shri K. C. Pant 

8hri Fakbruddin 
Ali Ahmed 

Shri Moinul Haque 
Chaudhury 

13-4-1972 

Shri Annasahib P. 
Shinde 

14-4-197% 

Dr. Karan Singh 

17-4-1972 

Shri A. C. George 

19-4-1972 

Shri K. C. Pant 

20-4-1972 

, 
H.M. 

o 24· 

o 48· 

o 27" 

o 35. 

o 51 

o 40 

---_._---------------------
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I 2 3 4 

.21. South Yielnam National Shri Indrajit Gupta Sardar Swaran Sinah o 33 
Assembly's demand to 
immediately expel the 21-4-1972 
Indian delegation to the 
International Control 
Commission • 

. 2. ~ in Adivasi Shri D. K. Panda Shri Ram Niwas 0 30 
girls in rhas. Mirdha 

25-4-1972 

03. Death of 4 penons in a Sbd Virbhadra Shri Baijnath 0 15 
blast in a tunilel of Seas- Singh Kureel 
Sutlej Project in Himachal 
Pradesh. 26-4-1972 

.24. Leakage of coaltar fumes Shri Arjun Sethi Shri S. Mohan 0 14 
from the Rourkela Steel Kumaramangalam 
Plant. 

27-4-1972 

025. Fraud on a nationalised Shri Chin taman! Shri K. R. Ganesh 0 18 
bank in Calcutta involving Panigarahi 
Rupees sixty laths. 28-4-1972 

26. Assault and maltreat- Shri B. K. Dr. Karan Singh 0 38 
ment of Indian psssengen Daschowdhury 
by Air France official. at 3-5-1972 
Palam Airpott. 

27. Arrest of 3 students of the Shri Jyotirmoy Bosu Shri K. C. Pant 0 40 
l)elhi U Diversity on 

~ of distributing 5-5-1972 
hashish. 

28. Pakistani attack on Indian Sbri Piloo Mody 
positions in tbe Tithwal 

Shri Jlgjlvan Ram 0 32 

sector of Jammu and 9-5-1972 
Kashmir. 

29. Drastic curtailment in Shri P. Narasimha Shri Baiinath 0 IR 
outlay on ~ ..  Reddy Kuree1 
Project in And Pradesh 

10-5-1972 

30. Warning by Bhakra Shri Hukam Chand Shri Baijnath 0 25 
Man&Jel'llent Board to Kachwai Kuree1 
discontinue power lupply 
to Delhi Electric Supply 11-5-1972 
Undertaking for its 
failure to clear the 
arrears. 

31. ApPrehension of Bubmer- Sbri Jharbnde Itai Shri Baijnath 0 25 
lion of JOOO villMe& of KUreel 
U.P. near the UXAr-
Koiloor embankment 15-5-1972 
consequent Upon IIro- , 

o 0posed construction of 
the embankment by Bibar 
Goyemmeot. 



I 2 

3a. Inadequate customs ar-
rangements at Tiruchira-
palJi. thereby en-
couraaing larae scale 
smuali n g from abroad. 

33. Remarks oUhe U.N. Secre-
tary General about 
India withholding co-
operation to U.N. Oh-
servers in Kashmir. 

3 

Shri Jyotirmoy 
Bosu 

Shri Hari Kishore 
Singh 

4 

Shri K. R. Gancsh 

16-5-1972 

Sardar Swaran 
Singh 

I7-S-1972 

34. Water crisis in Delhi Shri Shashi Bhushan Shri D. P. 
Chauopadhyay 

18-5-1972 

~ . C..I.A. activities in the Shri Jagannathrao Shri K. C. Pant 
district of Bikaner-Ga- Joshi 
npnagar by Rajasthan 19-5-1972 
University research 
scholars Mr. Richard 
N. Blue and Mr. Darrel 
A. Frohrib belonging to 
the State Department 
and the Ministrv of De-
fence of U.S.A: 

~ . Decision to transfer the Shri Atal Bihari Prof. S. Nurul 
- administrative control Vajpayee Hasan 

of the National Fitness --------
Corps to State Govern- 22-S-1972 
ments without finalising 
the service cooditioos of 
7000 instructors. 

37. Danger of 8000 families Shri Virhhadra Shrj Baiinath 
being lubmergcd in the Singh Kureel 
Pong Dam area in the --------
ensuing monsoons. 24-5-1972 

38. Possibilities of extensive Shr; B. K. Das-
circulation in Western chowdhury 
countries of erroneous 
Soviet maps of India 
depicting portions of 
Indian territory 10 

NBFA and Aksai Chin 
as part of Chin a. 

Slrdar Swaran 
Singh 

25-5-1972 

s 

H.M. 

o 33 

o ;IS 

o 30 

o 40 

o 43 

o 49 

._-------



Number of Divisions held 

Subject 

I 

Budget (Railways) 
for 1972-73 

5. DIVISIONS 

6. FINANCIAL BUSINESS 

Date of Date(s) of discussion 
presentation 

2 

(i) Railwa, BudJet 

14-3-72 ~  
18-3-72 ~ 
20-3-72) 

20-3-72 

3 

General 1:>iscuBsion 

Votin, on Demands for 
Grants on A\:Gount. 
[Voted without discuss-
ion.] 

18-5-72} Discussion and voting 
19-5-72 on T>emands for Granta. 
22-5-72 

Time 
taken 

4 

H.M. 

o 59' 
9 22 

5 44 

Supplement IllY Demands 
for Grants birespect of 
Budget (Railways) for 
1971-72 

Discussion Slld v01illf 
on ~ Dem-
ands for Grants (Rail-
ways). 

I ;0 

Demands fOr Excess Grants 
in respect of Budget (Rail-
ways) for 1969-70 

Budget (General) fOr 
1972-73 

DisC1l8Jion and ' ~ 

on Demands for Exces8 
Grants (Railways) 

(jj) GeDeral Budtet 

'~  

~~ ~  
22-3-72 
24-3-72 
25-3-72 

General DiBcusaion. 

25-3-72 Voting On Demands for 
Grants on Account. 
[Voted without discus-
sion] 

Discussion and voting on DemllJ'lo& 
for Grants 

11-4-72 Irrigation and Power. 

l' 03-

I7 06· 

o 01. 

4 5Z: _ .. _-_ .. _ ....... _ .. -.---... ' .. _-----------------
r .' ;. ((/." 

.. 



i ~

I 2 3 4 

H.M. 

12-4-721 *Educatjon and Social 6 ~ 

~  
Welfare 
*Culture 

13-4-72 } 
14-4-72 Science and Technology 2 58""'" 

14-4-72} 
17-4-72 
18-4-72 

Communications 2 S9 v' 

IS-4-72} 
19-4-72 Agriculture 7 39 .)( 

2o-4-72} ./ 21-4-72 Home Affain 7 20 
24-4-72 

24-4-72 Information and ~

casting 4 27v 

24-4-72 ~ 
25-4-72 
26-4-72) 

Extern al Affain 6 51 .> 

26-4-72} Industrial Devclopmt nt 5 co 0/' 
27-4-72 

27-4-72 } 
28-4-72 Defence 7 19 "1 
2-5-72 

2-S-72} Labour and Rehabi!_ 
3-5-72 tation. S 22 v' 

3-5-72 } Steel and Mines S 29 ,/ 
4-5-72 

4-5-72} 
5-5-72 Petroleum and Chtmi-
9-'-72 cals 4 57 V 

9-'-72 Law and Justice 1 54 

9-5-72 Company Affairs I 49 v 

9-5-72\ Shippin g and Trans- 3 59 '" 
10-S-72j port 

10-5-72 Works and Housing 2 23 ..; 

IO-S-72} ~  and Family Plan-
II-S-72 DIDg. 3 02 v 

II-S-72 Tourism and Civil Avia- ../ tion 3 26 

---------------------------_ .•.. __ ._-



6 
.. "" ~. _ . 

I 2 3 4 

~. . 

-II-5-72} Foreign Tra<'e !?3 03 
12-'-72 

' ~  at 3-30 Finance 
P. M. Planninl 
GUlJ1otin- Atomic nergy 
ed. Electro» ics 

ParliamentarY Affairs 0 02 
Supply 

J 
LokSabha 
Rajya Sabha 
Secret ariat of Vice-
President. 

Total time t eken On Demands (or --
Granta. 91 15 

SupplementarY Demands ~  15-3-72, Discussion and voting I 10 
for Grants in respect of r on Supplementary De-Budget (General) for mands for Grants 
1971-72· J (General). 

Demands for Excess Grants in ~  . 15•3-72} Discussion and votiI1g 0 12 
respect of Bud get (General) on Demands for Excesa 
for 1969-'70 . Grants (General). 

• 



Sl. 
No. 

J 

I I. 
2. 

3· 

4· 

S· 

6. 

7. 

8, 

r 9· 
10. 

II. 

12. 

13· 

14· 

IS· 

16. 

17· 

18. 

7. LEAVE OF ABSENCE 

Name of Member Period for ~ leave granted 

2 3 

Shri Somnath Chatterjee 18-II-71 to 10-12-71 
Shri C. K. jatfar Sharid 29-II-7Ito 18-12-71 
Shri Martand Singh 28-7-71 to 12-8-;1 

and 

IS-II-71 to 20-i2-71 
Shri T. H. Gavit I ~  to 20-4-72 
Shri M. Muthll5wamy 13-4-72 to 20-S-72 

Shri Umed Singh Rathia 13-3-72 to II-4-72 

ItttI "" A 
Shri R."achandran Kadann appal!i 30-3-72 "'18-"2 

Shri ~  18-4-72 to 3 1-5"72 

Shri Vikram Mahajan 18-4-72 to 8-5-72 

Shri Bishwan ath Jhunjhunwa!a 28-3-72 to 24-4-72 

Shri C.K. Jaffer Sharief 24-3-72 to 21-4-72 

Shri Anant Prasad Sharma 24-4-72 to 12-5-72 
.. 

Shri T. H. Gavit 21-4-72 to 10-5-72 

Shri S. R. Damani S-4-72 to 5-S-72 

Shri S. R. Damani 6-5-72 to 3 1-5-72 

Shri c.K. Jatfer'Shuicf 22-4-72 to;l 1-5-72 

Shri Gend aSingh 26-3-72 t020-S-72 

Shri T.H. Gavit II-5-72 to 25-5-72 

J 

DatewheOl 
leave 
granted 

4 

14-4-72 

28-4-7%= 

24-S-7Z' 
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(ii) Motioa uaele&' Rule 374 fo&' ~  of Mcmlle&, 

Name of Member Date on Time Remarks 
Brief Subject 

Suspenlion of Shri Hukam 
Chand Kachwai from the 
service of the House for 
three days. 

who moved which moved 

Shri Raj Bahadur 2-5-72 

taken 

H.M. 

Q-I0 

(iii) Motlea &'c : te&'miaatioa ohUlpeaaloa o( Mcm"'" 

Adopted. 

~ .. ----------
Name of Member 
who moved 

Date on Time Remarks 
Brief Subject which moved taken 

Termination of suspension Shri Era Sezhiyan 
of Shri Hukam Chand Ka-
chwai with immediate effect. 

-------------------------------

H.M. 
Q-40 

(iv) Motioal uaeler Rule 311 (or ~  or rule 

Sl. 
No. Brief Subject Member 

Date on 
which motion 
moved 

Suspension of the first Shri R.K. Khadilkar 25-5-72 
proviso to Rule 74 in its 
application to the motion 
for reference of the 
Mines (Amendment)Bill, 
1972, to a Joint Com-
mittee of the Houses. 

z Suspension of the first Shri Y.B. Chavan 
proviso to Rule 74 in its 
application to the motion 
for reference of the 
General Insurance 
Business (N ationalisa-
tion) Bill, J972, to a 
J oint Committee of the 
Houses. 

30-5-72 

---------------------------------

Time 
taken 

H.M. 

0-37 

Adopttld 
at I' 25 
P.M. 

Remarks 

Adopted 

Adopted 



9· OATH OR AFFIRMATION 

SI. Name Constituency State ~  Date 
No. oath a ation 

I Shri L.N. Misbra Darbhanp Bihar Hindi (Oath) l3-3-72 

2 Shri Vuant Sathe Akola Maharashtra English (affir-
mation) 

16-3-72 

3 Shri Raghunandaa Lal AmrieIIIIr Puajab Enllah (Oath) 16-3-72 
Bhatia 

4 S.bri Chandn Mohan 
Sinha 

MayurbbaDj Om.. English (Oath) 111-3-72 

j ShriK.Marak Tura Meihalaya EIlilish(aflir-
mation) 

20-3-72 

• Shri Muhammed Khuda Murshida- Welt Benpl EDaliIlb (Oath) 21-3-72 
Bukhah bad 

7 Shri Giridhar Gomango Koraput OriSIl8 English (Oath) 22-3-72 

8 Shri Biren Bnlli Diphu Assam EIlilis.!) (Oath) 28-3-72 

9 Shri Sangliana Mizoram Mizoram English (Oath) 11-'-72 

10 8hri Arvindkumar MobaD-RaJkot Gujarat Hindi (aflir· 31-5-72 
lal Patel mation) 

L ._ 30 



IQ. OBITUARY REFERENCES 

Sl. Name and particulars of Mem- Date of ~ on ~ .~  
No. ~ death which taken 

refereB<:C 
~ 

I 3 4 $ 6 

H.M. 
",-1 Hia Majelty the King Mahendra 31-1-72 13-3-72 

Slr Bilcram Shah Deva of 
/...Nepal. 

2 Shri Asghar Hussain, sitting 27-1-72 13-3-72 
/ Member of Lolc Sabha. 

/. Shri Durgadas Bhatia, sitting 2-2-72 13-3-72 
Member of Lolc Sabha. 

~  B. K. G ........ , Mom"" ""'"7' 13-3-72 
of the Second Lolc Sabha. 

Swami Ramanand Tirtha, Mem- :Z2-1-72 13-3-72 
ber of the F .... t and SecQlld 
Lot Sabha. 

;; Shri Shiva Nand Ramaul, 22-1-72 13-3-72 
Member of the Second Lolc 
Sabha. 

/7 
0-1' 

Shri N. C. Chatterjee, Member 24-1-72 13-3-72 
of the First, TIlird and Fourth 
Lolc Sabha. 

'/...8 Shri V. S. Sarwate, Member of 26-1-72 13-3-72 
the Conatituent A8Iembty 
and Provisional Parliament. 

/Shri Gulabshankar ~ 
Dholakia, Member of .e 
Provisional Parliament and 

29-I-7a 13-3-72 

the First Lolc Sabha. 

;0 ~  H. Siddananjappa, Member 
of the Fint, Second and Third 

2-2-72 13-3-72 

Lot Sabha. 

v< Shrimati Sushama Sen, Member 
of the First Lolc Sabha. 

24-2-72 13-3-72 

-,/1. Shrl A.V. Raghavan, Member 10-3-72 14-3-72 0-04 
. of the Third Lolc Sabha. . .. 

""' 
/' Shri M. Muhammad Ismail, 4-4-72 $-4-72 0-13 

sitting Member of Lok Sabha. 

31 
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'I.. 14 

)I 
.. 
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32 

2 3 4 5 6 

H.M. 
Syed NlUlherali, Member of 6-4-72 7-4-72 Q-Q6 
the ProYiliona. Parliament. 

Shri H. Sitarama Reddy, Mem-
ber of the Constituent Allem-

21-4-72 25-4-72 o-Q4 

bly aud the First Lot Sabha • 

Sbri Kamalnayan ~ Mem- 1-5-72 2-5-72 0-16 
her oftbe Second, 'rd and 
Fourth Loit Sabba 

Shri D. Sanjivayya. Member of 7-'-72 8-'-72 0-2, After obituary 
the Provilional Parliament, refereDClCl. the 
Union Miniatcr ~  HOllIe wu ad-
and 1910-11 and the ident jourDCd for the 
of the Indian National Con- day. 
arcs" 
Sbri Brij Behari Mehrotra, 21-'-72 23-'-72 0--06 
Member of the Third Lot 
Sabha. 

II. PAPBRS LAID ON THE TABLE 

(i) By Government 

(ii) By Private Members 

12. PERSONAL EXPLANATION· UNDER RULE 357 

Brief Subject 
Name of Member who Dare 
made the penonal ex-

planMJon 

881 

Time 
taken 

2 

---_._ .... _---_ .. _._._--.-_.. .._ .. _ .... -". "--_ .... ,,. 

Certain remarkl reported to have Shri Jyotirmoy B08U 
been made by the Prime Minister 
at Calcutta on 21-'-72. 

H.M. 

23-'-72 0-0, 
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IS. QUESTIONS 

(i) Starred 

Number of Questions put down in Quulil,n Lists 

Number of Questions orally answered 

(;;) U .. tnrtld 

N1IIDber of Queltions put down in Question Lists 
and written answen fUrnished .  . 

(iii) Sbort Notice 

Number of Questiona put down in Question Lists 

Number of Questions orally answered 

S19 

6 

S 

-------.----r-----.------.-----.----.-.-

SI. 
No. 

Brief Subiect Name of Member who Date Ministry/Drparl-
raised Discussion m( nl 

----------------.. --------- -.... --.-.-----. _._---.. _---

I. Profit. of Sugar Mills and Share Dr. Laxminara"un 
of suaarcane supplien therein Pandeya . 

22-S-72 Agriculture 

2. Increase in support price of Jute Sh. B. K. Daschow- 24-S-72 roreign Tra, e 
dhury 

). Pat preparedness for another Sh. Samar Guha 
war with India. 

1-6-72 Deft nce 

-_._._---
SI. 
No. Name 

---. ----.. -.. _.--._-------------.. --. 

16. RESIGNATIONS BY MEMBERS 

Slate 
Conati-
tuency 

Date of 
resigna-
tion 

Dale of 
annoull t·, -' 
ment in the 
House 

---_._---------._----_ .. -- .. _-------.. _. __ .. _-------
1. Shri P. C. Sethi 

2. Shri Ghan.hyambhai Oza 

3. Shrj Siddhartha Shankar Ray 

Madhya 
Pradtsh 

Gujaret 

Indore ~  ~  

\X\st H, rgal Raiganj 21-4-72  24-4-72 

.IDdude ... Starred Questions withdrawn by the M(mbcrs. 

"Include. lSI t,Jnstarrcd Questions delc.ted or withdrawn ~' Ihe M(mbns or 
transferred from onc MInistry to anothrr Ministry. 

3  6 
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19. SPRAkER 
ADDOUIlCeftl.ftltl 

---------------_. 
SI. 
No. Subject Date 

-----------------
1 Adjournment oflhe Houle al 4.30 P.M. on 16-1I-72 to re-Iftemble at • ~  

S P.M. for the presentation of 1he Buael d,., 
2 Clnc:llation of Lun ch Haur in Lok Sabha on the 3rd. 4th, 9th and 10lh 2-5-72 

May. 1972 
_._----_ .. _--------------

81. 
No. 

I 

20. STATEMENTS BY MINISTERS 
(i) Sf4O.oMOto Statelaeatl ...... /Iald UD .... Rule Jon 

Subjrct Name of Minister Date 

2 3 4 

1 Government business for the week Shri Kedar Nath Sinllh 18-3-72 
comm=nclng the 20th March. 
1972. 

2 Prime Minister's visit to Bangladesh Shrim.ti Indil'lOandhi ~  

3 Government business for the wert Shri Raj Bahadur 25-3-72 
commencing the 28th March. 
1972 . 

• 4 Strike at the Indian Institute of prof. S. Nurul Hasan ~  
Technologv. Kanpul'. 

5 Trade Agreement betwecJI India 8hri L.N. Mishra ~  
and Bangladesh concluded ~ 

the 28th Marth, J972. 
6 Government bUsiness for the week 8hri Raj Bahadut 30-1I-72 

commencinlthe 3rd April, 1972 . 
• 7 Report of the Irrilation Commis- Shrj Baijnath Kuree) ~  

sion. 
8 Strike in thr Sealdah Division of Shri K. HanumanthaiYI -6 .... ..,2 

Eastern Railway on the ISt April, . 
1972. 

9 Government business for the week Shri Raj Bahadur 7-4-72 
commencinlthe loth ApI'lJ, J972 . 

10 Fire in the CochiD Refinery. 8hri H.R. ~ :to--.. -72 

• II Meeting of Chief Ministers held on Shri FakhrUdriin Ali 17-4-72 
14-4-72 to consider exemption Ahmtd 
from ceiling on agricUltural 
holdings. 

Time 
tAen 

5 

0-04 

o-P4 

0-02 

0-0, 

G-04 

'0-os . 

12 Pric.: policy for wheat for the IP72-Shri Fakhruddin Ali 17-4-72 O-OJ 
7'!o marketing Beason. 'Abmed' 

.13 Indo-Bangladesh TelecOmmunica- Shri H.N. B8huguna J9-4-12 
tions Agreement. 

J4 ~ of the date for ejections to Shri Raj Bahaeur IP-4-?2 0-02 
the Financial Committen. , 

---.statement. were laid on the Tabk. 

39 

a/' 

v 



2 3 '" 
'-IS Arrangements for development of Shri Aonasahib P. 

deep Sea Fishin, including pro- Shinde 
posed arrangtments for colla-
boration, with the Soviet Union. 

26-4-72 

16 Derailment of Mysorc-Hubli Pas-
lenser between ChaltariappaJli 
and Penukonda stations of the 
Southern ~' on 26-4-72. 

Shri Mohammed Shafi 26-4-72 
Qureshi 

-17 Ceilin& on A,ricuitural ~. Shri Fakhruddin Ali 27-4-72 
Ahmed. 

-18 Observance or MayDay as a holiday Shrj Raj Bahadur 28-4-72 

19 Reported firing at Ambernath StC'el 
Factotyon 25-4-72. 

Shri R.K. Khadilkar ~ 5  

.20 Reported suicide bv Dr. V.H. Shih. Shri Fakhruddin Ali 9-,-72 
a scientiat of the Indian ~ Ahmed 
cultural Research Institute. (W 

Delhi. 

21 Recent Developments in Vietnam. Sardar Swaran Sin,h 10-5-72 

22 Cert ain recent cease-fire violations 
by Pakistan in Jammu and Kashmir 

Shri Jalljivan Ram ~ ~  

2::\ Government business for the week Shri Kedar Nalh Singh 12-'-72 
commencing the ~  May, 1972. 

24 Alleged manhandling of and mis-
behaviour meted out to a Member 
of Lok Sabha in the Willingdon 
Hospital on 16-5-72. 

Shri Uma Shankar 
Dibhit 

16-'-72 

Drou,ht conditions prevailing in Shri Ann asahih P. Sinde ~  

Weat Bengal, Bihar, OriBsa,R.jllll-
than and other parts of the 
country. 

-26 Demands of the employees of Shri R.K. Khadilkar 18-5-72 
the Employees Provident Fund 
Org_nisation. 

.; 

I 

H.M, 
0-01 

0-0 I 

O-OJ 

0-05 

0-04 

0-05 

C-04 

0-22 

0-02 

-27 Government business for the week Shrj Raj Bahadur 
commencingthe 22nd May, 1972. 

19-5-72 " 0-07 

2R. Government business for the Stiri Raj Behanur 
Wt'ek commencinalhe 29th ~ . 
1972 

29. Sitting of Lot Sabha on 1-6-72 
fortranlacTion of GOV( II1JJH I1t 
Business 

Shri R a; Bahedur 

.StatemeDts were laid On the Table. 

26-5-72 j o-oS 



(II) CorNett_, . ~  ~ . .  
5 ....... ~  DI ... ctlon 16 

SI. 
No. 

Brief Subject 

1. CQrteclin, the answer given on 
4-4-72 to Starred Question No. 
253 regarding wllJons held up 
for minor repa.rs. 

2· Correcting the a"awer aiven on 
24-4-72 to Starred Quetltion No. 
SH re,ardin, revision of Merit-
cum-Mea.Ds Scholanhip for Tech-
nical Studies. 

Name of Minister 

Shri Muhllmmed 
Shari Qureshi 

. Prof. S. NW1II-
HasSin 

41 

Dale 

11-4-72 

15-5-72 

Time 
Talttn 

H.M. 

0-01 



21 STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF 
BUSINESS 

Business 

lills-

(a) Government Bills 

(b) Private Members' ~ 

BPtets-

(a) Railway BUd,et 

(b) G.:neral Bud ,et . 

;altm, Attention Notic.s Rules (1910) 

)iscuSlions-

<a) Half-an-Hour Discussions (Rule ~~  

(b) Short Duration Discussions (Rule (19?) 

dotions (Rul,s 191 & 342) 

'resident's Address 

IUIstiom 

lesolutions-

Private Members' Resolu' ions 

~  ;:IS1. 372 & 311 and Dir.16) 

Other Ma1:en such as Oath or Affirmation. Papers laid 
on the Table, Obituary Reference!, Points of ~ 
etc. 

------------

42 
GMGJPND-LSI-13S0 (E) LS-27-7-72 

Total 

Time Taken Percen-
t.e to 
the to-
tal time 

H. M-

S4 44 15.2 

14 ott 4·0 

11 56 S·o 

110 47 30'8 

20 37 5.7 

19 0·4 

18 44 5. I 

19 3S S·4 

IS 19 4.2 

SI 06 14·2 

12 27 3.5 

3 S5 I. 1 

19 25 54 
---

360.05 100.0 




